OFFICE OF THE CHIEF JUDICIAL MAGISTRATE. CENTRAL DISTRICT,
TIS HAZARI COURTS, DELHI,

DUTY ROSTER FOR THE MONTH OF OCTOBER -2024,
CENTRAL DISTRICT.

The following Judicial Magstrates First Class. Central Distriet will work as Dun Magistrale. on

the dates noted agamst their names. It 1s cmomed upon the Duty Magisirates to hold ral of accused

persons mvolved in petiy cases whenever necessan and to attend all urgent malters. such as recording ol

dving declaration cie whenever such matter is placed before them. They should always be available in

their homes on the day of du

are required 1o reach 10 court by 11 00

AM_and remain there up 1o 0500 PM_or uli the disposal of remand and other mmise. work whiehesor 1s

later, On workng davs Duty_Mamstrates shall remam in the_ court Gl 0500 PM  The dun Mawstrate

uould be assistec by siher own sigll’

In casc ol amy difliculy 10 work on any particular dax. the concerned Ollicer may gel the duts
exchanged. on m itual basss with amy other Oficer who is willing o perform duty on that das Qrder be

got issucd m that regard well m adyance. so that there 1s no incomenience to ans otie

The Ld. Duy MM shall also disposc off Traflic;STA Challans timpounded velucles) on their

das of dutics on holidavs

The Ld Duy MM shall also work at Outreach Clime [HBAS near Jama Masjid. Urdu Park.

Gate No 2. Della on all Monday s, on nced basis

Sk Name of Ld. MMs. Days of Holidays Court Reom Nu.

Na. Dutx

1 Ms. Shipra Dhankar, JMFC Of-He2024 T | 02or-2024 180
Rio D-52. Panchsheel Enclave. New Dellu i

2 Sh. Apsory Gupta, JMFC 03-11-2024 26
Rfo E-148. Ground Floor & 1" Floor. Ashok (4-10-2024
Vihar, Delhi-52

3 Dr. Neha Kheria, JMFC HAL 10202 343
R/o 22A. Novscina Aparunent,
West Enclavz, Puampura. Delly

4 Sh. Manuj Kaushal, JMFC 06-10-2024 | 37
R/o H No 1707, Delhi Adonmistiration Flats,
Gulab: Bagh. Dellu

5 Br. Raj Kumar Singh, JMEFC 07-10-2024 241
Rro A-2'14:-147. Second Floor. Scetor-11 DY-10-2024
Rohun. Delhi-83

6 Ms, Gita, JMIE( 09-10-2424 288

R/o Flat No. 2099, Tape-V. Delhi Admn Flats
Gulabi Bagh. Dclin

7 Ms. Payal Singal, JMFC 16-10-2024 286
Rio 1673, Neclhanth Apartments
Sector-13. Rolunt. Delhs
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8 Ms. Nela Goel, IMEFC 11-16-2024 03 CBA-lI
Ro Flat No 10 Subhdham Apartment
Sector-9, Roluni. Delhi

9 Sh. Arjun Kirar, JMFC 12-10-2024 1. CBA-I
Rio R-801-802, 1* Floor.
Raghubir Nagar. New Delly

1| Ms. Meenas Chavhan, JMFC 13-10.2024 I
Rio Housc No 101-C. Plol No 7. Gali No Faiension Block
I.Mauns a Enclave. Khasra No 8§44-845,
Sant Nagar. Burari. Dclhi-84

11| Sh. Chatinder Singh, JMFC 14102024 32
R’o Flat No 2056, Ground Floor. Ls-10-2004
Tape-IV. DA Flas. Gulaby Bagh. Delly

iz | Ms. Sayesha Chadha, JMIC lo- 10202 17-10-2024
R/o 39/2. Shakti Nagar. Delln
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I3 Ms. Manya, JMFC IR-11-2024 273
Rio H No 145-Mo. Pockel-G-27. Sector-3.
Rohui. Dellu I

14 | Sh. Nitish Knmar Sharma, JMFC 19-10-2024 | 20-10-2024 20 CBA-I
Ro Il No. o4, Govind Mohalla,
Hmderpur. Delln

I5 1 Sh, Rupinder Singh Dhiman, JMEFC 25-10-2024 1.CBA-II
Rio H. No 2026, Delln Admistration Flats 221022024
Gulabi Bagh. Delin

16 [ Ms. Reetika Jain, JMFC 23-10-2024 14y
Rfo B-64. Antriksh Apartments. Sector-14
Fxtension. Rolimi. Nelli-%3

17 | Sh. Pranjal Gangwar, JIMFC' 2-10-202] 09
Réo H No 37, Slukha Apartment, 1P Extension Block
Fxtension. Della

18 | Ms. Divya Gupta, JMFC 23.10-2024 2. CBA-|
R/o 8-A. Ashoka Apartment. 7 Raypur Road. | 26-10-2024
Delhs

19 | Sh. Vinod Kumar, JMFC 27-10-2)24 154}
Roo B-28.4" Floor. Raghu Nagar.
Pankha Road. New Delli

200} Sh, Gaurmn Goval, JIMFC 28-10.2024 217
Rio 413, Sec 22A. Pocket-C. Palam Vihar, M 0-2024
Gurugram

21 Ms., Katyayini Sharma Kandwal, JMFC 30-10-2024 2. CBA-
R/o0 C-88. Seetor-30. Newda. UP

22 | Ms. Ponja Subag, MM 31-10-2024 204
Rio H No 343, Street No. 5. Patel Nagar Extenston Bloch
Near Scctor-116. Bahadurgarh, Harvana
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Remarls:
0l The daies which are underlined. fall on Sunday. Sccond Salurdas and Holiduy s

02 When any workmg day s declared a holiday. the Duts Magsstrate on that day will be decmed as
Duty Mawsirate for whole day without ans further vrder

03 Duty Magistrate shall hold court on Sundans. Sceond Satwrdazs and Holdans cie in Room
Numbers menttoned against their names

4 1L 15 impressed upon the JMsFC to complete thewrr work., in parucular signing of orders passed on
the day. as also on warrants for example release warrants, remand warrants el pursuant 10
such orders as aforcsatd. before Ieaving the court at the end of the court hours, and nol (o leave
such work for the duty Magistrate of the das .

08 The Duty Magssirale deputed for hohdays. Sceond Saturday and Sundavs. cte shall look atler
the cases of OBl Warranmis of Arrest assued by the authorines beyond Delle e shall also
dhsposc ol the matiers presented Iy Railway Police and all ather maliers net specificalls
mentioned heren. With the consent of all the Ld. Officers and as discussed in the meeting
held on 06-04-2022, Ld. Officers shall deal with all court wark of their respective conrts
including  remand work fBail bonds, marking of TIP and application far recording of
statement under section 164 Cr. PC. ete till 03:00 PM.

1o The Duty Magistrate of the day shall report ar Video Conferencing Roonr larese by 12:00
nooit and shall dispose off the work as per direction of this office contained in office order
No. B340-80MMACMMA2008 dated 38-07-2008. The Duts Magistrate shall not ordinarih do
the work ol any Lk Magistrate on the day of lusher duty. except when assigned by the
undersigned 17 such work of an olTicer comes to himdher. 1t shall be put up belore next Link
Magistrate of such officer without lormal markimg  This issues with the approval of the
Ld. Dastrict & Sessions Judge (HO) dated L0-10-2017 1 supersession ol carher order of tlus
officc bearing Mo 996- 1024, CMNM Central. 2017 dated 01-02-2017

07. The Ld. JMsFC deputed for duts  and the stalf of ther courts who will work on such dass shall
be entitled to avail Speaal Casual Leave {Compensatons Leave) in hicu of the duty perforimed
on such dav {s) as per rules The special casual lcave (compensatony ) of the JMsFC shall be
rouicd through and afier verfication by the undersigned. The JMsIFC winle forwarding the
apphcation of the stall for grant al such special casual leave (compensaton ) shall senfy that the
olficial concerned had actualls worked on o particular date

Q8. The Judicial Magistrates First Class deputed as Dunn Magistrate shall ot be alioved to avanl
lcave on the day of their duty in any aircumstances. Judicial Magistrates Frrst Class may only be
allowed to change thar day of duty or mutual exchange basis with prior permssion of the
undersigned If the Duw Magistrate i1s not available on am day duc 10 some meyvilable reasons.
hesshe will send a formal request well i adsance for change of duts alengwih the wiitten
consentwillingness ol the officer agrecing 1o perlorm duts 10 isfher place. 10 the oflice of the
undersigned. so that appropriate orders man be passed

1 The Judicial Officers who are deputed as Duty Magistrates. o summoned for the day ol such
duty 1o appear as witness m a courl located m court comples other than the place of posting will
send a lormal request 1n adyance Lo the court where heishe has o appear as a witness lor hisfor
exemption from court attendance Tor that date. he /she may do so i the lorenoon session. under
intimation to the undersigned (Ref standing order issued by the Ld. Drstrict Judge-1 & Sessions
Judge. Delln Vide No 42534-684DMGas Dated 26-10-149%9)
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(RASHMI GUPTA)

CHIEF JUDICIAL MAGISTRATE
CENTRAL DISTRICT. DFLE
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The Ld Rezsirar General. Honble High Court of Delivi. New Delin

(Through Ld Principal District & Sessions Judge tHOs), Delln

The Ld Princepal Dhsinict & Sessions Judge ¢HOs). Delln

The Ld Oflicer In-Charge. Pool Car, THC. Delin

The Ld. CIMs. all Distrects. Delin New Delh

The Ld. Sceretary. DLSA, Central Disincl. THC, Delhi

The Ld Admmnstrative Civel Judge.Cenral District, Delln

The Ld. ACIMs IMsFC, Central Distret, THC and Railwax Courts, Deliu

The Ld Principal Magistrates., JB-111 & I Delli™New Delhi

The Drrector. Prasecubion. THC . Delhy

The Commussioner of Police and DCsE. North, Central and West District. Delly

The 1 G iPnison). Tihar Jaii. Delhr New Delh.

The Sceretaries, Bar Associatton, THC!PHC KKD/Robim/Dwarka & Saket Courts. Dell
The Nazarat Branel/Filing Sccuon. Central District. THC. Delly

The AO (J). Computer Branch. Central District. Delhi

The Care Taking Branch, THC. Delly

The Superintendent Jail. New Delhi’ Law Officer. Tihar Jail: Lock-Up Incharge, THC, Dethi
For uploading on Central Web-ste Committee though LAYER.

The Video Conlerencing Room. THC. Delln

The Cash Branch. THC. Delin

Reader to CIM. Central Disinet. Dells

The Dealing assistant (1.caver. Judicial Branch and Admn Branch-1.11 &I1i. Central, THC.
Delh:

The Guard Frle
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(RASHMI GUPTA)
CHIEF JUDICTAL MAGISTRATE
CENTRAL DISTRICT, DELHI



